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(b) the number of Trained Graduate 
Teachers working in these schools; 

(c) how many of them have so far not 
been granted two consecutive yearly 
increments on the ground that their cases 
relating to efficiency bar have not yet been 
cleared by the Directorate;  and 

(d) by when these cases are likely to be 
cleared? 

THE MINISTER OF EDUCATION AND 
SOCIAL WELFARE (SHRI S. B. 
CHAVAN):   (a) 50. 

(b) 374. 

(c) 23. 

(d) According to information fur 
nished by the Delhi Administration, 
the meeting of the D.P.C. is being 
convened by them shortly to clear the 
pending cases. 

 

Memoranda from organisers of Kisan 
Rallies 

224. SHRI ARVIND  GANESH 
KULKARNI: SHRI GANPAT 

HIRALAL 
BHAGAT: SHRI SHRIDHAR 

WASUDEO 
DHABE: 

Will the Minister of AGRICULTURE be 
pleased to state: 

(a) whether the Coordinating Committee of 
six political parties has given any memorandum 
as regards . demands by the Kisan Rally held in 
Delhi on the 26th March, 1981 and also by the 
sponsors of Kisan Rally held on the  16th 
February,  1981; 

(b) if so, what are the contents of 
memoranda submitted by organisezs of these 
two Kisan Rallies to Government; and 

(c) what steps are being taken by 
Government to remove the unequal trade 
equations between the farmers product and 
manufacture products? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 


